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 ing  of  the  Mishra  Dhatu  Migam  Limited,
 Hyderabad,  for  the  year  1981-82.

 (ii)  Annual  Report  of  the  Mishra
 Dhatu  Nigam  Limited,  Hyderabad,  for
 the  yszar  1981-82  along  with  Audited
 Accountg  and  the  comment®  of  the
 Comptroller  amd  Auditor  General
 thereon.

 [Placed  in  Library.  See  ७0.  LT-5650/
 82).

 (3)  (i)  A  statement  regarding  Re-
 view  by  the  Government  on  the  work-
 ing  of  the  Bharat  Earth  Movers  Limit-
 ed.  Bangalore,  for  the  year  19#1-82.

 (ii)  Annual  Report  of  the  Bharat
 ea  Mowers  Limited,  for  the  year
 1981-82  along  with  Audited  Accounts
 afd  the  comments  of  the  Comptroller
 find  Auditor  f#eneral  thereon.

 [Placed  in  Library.  See  -0.  LT-5651/
 #2].

 (4) (1)  a  statement  regarding  20.
 view  by  the  Government  on  the  work-
 inf  of  the  Bharat  Electronics  Limited,
 for  the  year  1981-82.

 (ii}  Annual  Report  of  the  Bharat
 Eleétronics  Limited.  for  the  year
 1981-82  along  with  Audited  Accounts
 and  the  commenta  of  the  Comptroller
 and  हि. 11(1101  General  thereon.

 {Placed  in  Library.  See  10.  1.1-5652/
 हिं2].

 INDIAN  PoLICcE  SeErvicE  (UNIFORM)
 लि: पा). पा  RUuiLES,  1982  TWENTIETH
 रि ए शागर ा  OF  DEPUTY  हाज़िर  FOR
 LLincuIsTIC  MING@RITIES  वाच  INDIA  FRIIM
 Juty,  1978  To  ह 180. |:  1980,  AN  ExPLa-
 हैन 4.1 00२१  चिह्न  IN  REGARD  TO  THE  मिंक? 00२1

 AND  STATEMENT  FOR  DELAY.

 THE  MINISTER  OF  STATE  IN  THE
 काटिहार  o  HOME  AFFAIRS  (SHRI
 ।.  VENKATASUBBAIAH):  ।  xe6  to
 lay  on  the  Table:

 (1)  4  copy  of  the  Indian  Police
 Service  (Uniform)  Amendment  Rules,
 1982  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 880  in  Gazette  of  India  dated  the  23rd
 October,  1982  under  gub-section  (2)
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 of  section  3  of  the  All  India  Services
 Act.  1951.0  [Placed  in  Library.  See
 fo.  1.1-5647 /8 2].

 (2)  A  copy  of  the  Twentieth  Report
 (Hindi  and  English  ४८15५1018)  of  the
 Deputy  Commissioner  for  Linguistic
 Minoritie,  in  India  for  the  period  from
 July  1978  to  June,  1980.

 (3)  An  Explanatory  Note  (Hindi  and
 English  versiffns)  in  regard  (०  the
 Report.

 (4)  -  statement  (Hindi  and  English
 versions)  showing  16160.0 15.0  for  delay  in
 laying  the  Report  mentioned  at  (2)
 above.

 (Placed  in  Library.  See  ७०.  [
 5644/82).

 कैरे.  SPE4SKER:  Shri  Dharma  Vir.

 (Interruptions)

 1  am  not  immune  to  any  suggestion  from
 the  House.  1  go  acocrding  to  the  sug-
 gestions  given.  51111.0  you  do  not  try  to
 Zooperate  with  me.  1  work  acocrding  to
 the  छत ६16  of  the  House.  Why  should
 you  not  cooperate?

 Shri  Dharma  Vir.
 BEEDI  WorKERS  चोरी1:  FUND  (AMEND-
 MENT)  रि 5,  1982  asp  LIMESTONE  AND
 DoLoMITE  ॥ 168) 12  LAMBOUR  WELF&RE

 FUND  (AMENDMENT)  RULES,  1981.0

 THE  DEPUTY  MINISTER  IN  THE
 MINISTIKY  OF  LABOUR  ASD  २6
 HABILITATION  (SHRI  DHARMA
 VIR):  ।  beg  to  lay  on  the  Table:

 ८14  -&  copy  of  the  Beedi  Workers
 Welfare  Fund  (Amendment)  Rulea,  1942
 (Hindi  ang  English  versiona)  published
 क  0(1घ0911011  No.  G.S.R.  83फ  in
 Gazette  of  India  dated  the  21st  August
 1982  and  2nd  Ostober,  1982  under
 #00-860 1011  (4)  of  section  12  of  the
 Beedi  Workers  Welfare  Fund  Act,  1976.

 [Placed  in  Library.  See  No.  LT-5653/.
 821].

 (2)  4  copy  of  the  Limegtone  and
 Dolomite  Mines  Labour  Welfare  Fund
 (Amendment)  Rules,  1981  (Hindi  and
 English  versions)  published  iim  Notifica-
 tion  No.  G.S.R.  550  in  Gazette  of  India
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 planatory  Mote  regarding  00
 tinuance  of  exemption  from  auxiliary
 duty  of  customg  on  unwrought

 dated  the  12th  June,  1982  under  sub-
 हद ।1011  (4)  of  section  16  of  the  Lime-
 sione  Dolomite  Mines

 1.80001  Welfare  copper  upto  15th  November.  1982.
 Fund  Act,  1972.0  [Placed  in  Library.
 See  No,  1r-  5654/82 ].  (iii)  G.S.R.  640( ६6)  published  in

 (Interruptions).  Gazette  of  India  dated  the  Ist
 November,  1982  ।1 00 5(061  ’with  80

 “IR.  SPEAKER:  He  is  a  Member  explanatory  10'e  regarifing  con-
 fist  and  then  the  Minister.  गां  Poojary.  cessional  rate  of  import  duty  on

 automatic  flow  forming  machine.
 SHRI  SATYASADHAN  ©HAKRA-

 BORTY  (ह 810101112  South):  Are  we  (iv)  G.S.R.  628(E)  published  in
 going  to  see  you  here  on  Monday  at  11  Gazette  of  India  date  the  25
 a.m.?  October,  1982  regarding  exemption

 to  goody  from  customs  duty  in  con-
 MR.  SPEAKER:  10.  you  are  not;  at  nection  with  IX  sAisian  Games,  1982.

 least  me.  [Placed  in  Library.  See  ७०.  [
 5656/82). SoctaL  5001४  CERTIFICATES  (SECOND

 AMENDMENT)  RULES,  1982,  NOTIFICATIONS
 1 चार  Customs  AcT,  1962  AND  CENTRAL ः

 है  च011708110112  (Hindi  and  English  ver- ExcisE  रि 1.85,  1944,  REVIEW  ON  AND  sion®)  issued  under  the  Central  Excise ANNUAL  REPORT  OF  LIFE  INSURANCE  Rules  1944: CorpORATION  OF  INDIA  FOR  TH  PERIOD
 ENDED  31-3-82  ETC.

 (3)  4  | ०९७  each  of  the  following

 (i)  (0.5.1२.  641(E)  published  in
 THE  DEPUTY  MINISTER  ।  [118  Gazette  of  India  dated  the  151.0

 MINISTRY  o  FINANCE  (SHRI  November,  1982  together  with  an
 JANARDHAN  POOJARY):  f  beg  to  explanatory  Note  regarding  con-

 tinuance  of  the  existing  rate  of  excise lay  on  the  Table—
 duty  on  copper.

 (1)  x  copy  of  the  Social  Security
 Certificates  (Second  Amendment  )  (ो)  G.S.R.  642(E)  published  in
 Rules,  1982  (Hindi  and  English  टान  Gazette  of  India  8160.0  the  ।
 sions)  publisheg  क  Notification  No.  November,  1982  together  with  an
 (७.5. रि.  627(E)  in  Gazette  of  India  explanatory  Note  regarding  con-
 dated  the  25th  October,  1982  under  tinuance  of  the  existing  basic  excise
 section  12  of  the  Government  Savings’  duty  on  manufactures  of  copper.
 Certificate  Act,  1959.  [Placed  in  [Placed  in  Library.  See  10.  1
 Library,  See  No.  LT-5655/82].  5657/82].

 (2)  A  copy  each  of  the  foilowing  (4)  &  ८०0१४  of  Annual  Report
 Notifications  (Hindi  and  हैं 11151  ver-

 (Hindieand  छिपाना  ४८1510115 )  o  te
 sions)  ।

 under
 ge

 159  of  the  Life  Insurance  Corporation  of  10018.0 Customs  Act,  1982;—  for  the  period  ended  the  3151.0  March,
 (1)  G.S.R.  638(F)  published  in  1982  along  with  Audited  Accounts

 Gazette  of  India  dated  the  151  under  Section  29  of  the  Life  Insurance
 November,  19#2  together  with  an  Corporation  Act,  1956.

 explanatory  Note  regarding  con-
 tinuance  of  existing  rate  of  basic  (5)  A  statement  (Hindi  and  English
 cultoms  duty  on  unwrought  copper  versions)  regarding  Review  by  the
 upio  15th  Movember,  1982.  Government  on  the  working  of  the

 Life  Insurance  Corporation  of  India,
 (ii)  G.S.R.  639(F)  published  म  for  the  period  ended  the  1st  March,

 Gazette  of  India  dated  the  Ist  1982,  [Placed  in  Library.  See  io.
 November,  1982  together  with  an  ex-  LT-5658/82].


